FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

BHUPESH STEEL PRIVATE LIMITED OPERATING IN THE STEEL SECTOR AT
SONIPAT, HARYANA & DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & | BHUPESH STEEL PRIVATE
CIN/ LLP No. LIMITED
PAN: AAACB0972H
CIN: U74899DL1988PTC033862
2. | Address of the registered office A-48, IIND FLOOR WAZIRPUR
INDUSTRIAL AREA, DELHI,
Delhi. India, 110052.
3. | URL of website Not Available
4. | Details of place where majority of fixed assets Khewra Road, Sonipat, Haryana
are located
5. | Installed capacity of main products/ services Not Available
6. | Quantity and value of main products/ services Not Available
sold in last financial year '
7. | Number of employees/ workmen 0
8. | Further details including last available financial | Available balance sheet is for the
statements (with schedules) of two years, lists of | FY 2020-21.
creditors are available at URL: https://drive.google.com/drive/fold
ers/1QpjOFKnbKTXmZLcPwz7FL
sIBFXREiljw?usp=drive link
9. | Eligibility for resolution applicants under section | https:/drive.google.com/drive/fold
25(2)(h) of the Code is available at URL: ers/1QpjOFKnbKTXmZLcPwz7FL
sIBFXREiljw?usp=drive link
10. | Last date for receipt of expression of interest 08.04.2024
11. | Date of issue of provisional list of prospective 10.04.2024
resolution applicants
12. | Last date for submission of objections to 15.04.2024
provisional list
13. | Date of issue of final list of prospective 17.04.2024
resolution applicants
14. | Date of issue of information memorandum, 22.04.2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 22.05.2024
16. | Process email id to submit Expression of Interest | cirp.bspli@gmail.com

Note: The PRAs shortlisted in the Provisional List of PRAs issued on 16.03.2024 pursuant to the first
publication of Form-G on 20.02.2024 shall continue to exist as Eligible PRA an need not re-submit their

EOL

‘2"\,03,‘»—)

Sd/-




umar Mittal
’ ésolution Professional
Registration Number: IBBI/IPA-002/IP-N00742/2018-2019/12263

Registered Address: 5/99, Sector-2, Rajender Nagar, Sahibabad, Ghaziabad, Uttar Pradesh- 201005
For Bhupesh Steel Private Limited

Date: 24.03.2024

Place: Delhi-NCR
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FE SUNDAY

METALITE ECO FUTURE LABS PRIVATE LIMITED (In Liquidation)
Haglstﬂral:l C'H'c,a -Mf?.'? .-!'.nian H-:iad Dar\'aganj NEW DELHL 11I'.'I|IIEIE

E-Auction for Eali of Plant and Ma:hinnw under Insnlvnnc'_.r
and Bankruptcy Code, 2016
Date and Time of Auction: 17.04.2024 from 10.00 a.m. to 5.00 p.-m.
[Wll:h unlin'nlud m{lansinn -uf 5 minutns aa:h}

Eae uf Har F.|I1|:| Machinery of Carparate Debtor (G0}, in possassion of the Lr:]ur:l.an:nr appl:rnred by

the Hon'ble Mational Comparmy Law Trbunal, Bew Delnl, wide ordar dated 21.11.2023. The sale of
Plant and Machinery of the Corparate Debtor shall ba done by the undersigned through the e-
auction platform Htps. v sauclions.con

ASSET Reserve | Earmest Money | Bid Increment
Price Deposit Amount
Sale of Plant and Machinery (in| Rs.16.23 | Rs. 1,63 Lakh Rs. 500000 or
dismantied condition) for manufaclure | Lakh multiples theraol
of road marking malerials, office
squipmeant. vehicle, etz

Terms and Condition of the E-auction are as under:

1. B-Awctian will be contuctad on “AS |5 WHERE 157, "AS 5 WHAT 157, "WHATEVER THERE IS
BASIS” and "NO RECOURSE BASIS™ through approved serice provider: Linkstar Infosys
Private Limnited,

2. Tha Completa E-Auclion process documand canlaiming datails of the Asseds, onling #awclion Bid
Foern, Declaration and Undertaking Form, General Terms and Conditions of online auction sale
are avaitable on website hilps:fewww eguciions.co.in, Contact: Mr, Vijay Pipalya ai 9870099713
E- mail: admini@asucsians.co.in.

3. Ir the event where there are no sweecessiul bidders, fe lquidator reserdes the right o suspend
thee- auctionduring anystage

4. Incase abad is placed i tha [ast 5 minules of tha clasing lime of the e-auction, the cleeang ime will
automatically gelexenced for 5 minates, with unlimiled extension.

3, The bidder who subimits the highest bad amount (nat below the reserve pricel an closure of
- huchon procass shall be dedlared as the Succassiul Bidder and & communication 1o thal affact
wil be [zzued through elecironic mode which shall be subject o appraval by the Liguidatar

i, The Successiul Bidder shall bear the applicable dubesiransfer charge, faes, etc, and @l the focal
laxes, duties, rales, assessment charges, fees ale. in raspectof the assats puf on auckon.

7. The Liqudator has the absoiute righl b acsapl or reject any or & offer(s) or agoumiposipone!
cancel the e-Auction proceeding atany stage withaut assigning any reasen thereaf

4. Afes paymant of tha enlire sala consideralion, the sala cedificalédagraament vill anly ba sswad
in the name of the successhul bicder and will nat be kzsued in any other name. The sale shall be
subject ta provisions of Insolvency end Bankruptcy Code, 2016 and regulations made
thareundar.

2. In case of any query reganding assats for sale, Sha Brahe Datt Verma (Team Member of
Liquidsinr) may be contacied at his mobilz number 2192911355,

CA. Shruti Gupta [Liquidalng

Matalite Eco Futurs Labs Private Limite
IBEIPA-001/IP-POK3I0OZ2017- 18/ 10567
Maobile: 9873334757

Email to be used for comespondence: metalite liguidationf@gmeail com
E-Mail af 1he Liquidater as registerad with IBBI: guptashruticamgmail. com

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
THE STEEL SECTOR AT SONIPAT, HARYANA & DELHI
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insalvency Resolution Process for Corporale Persons) Regulations, 2016

RELEVANT PARTICULARS

1. Mame of the Corporate Debtor  BHUPESH STEEL PRIVATE LIMITED
&1!'.Il'lg with PAN/CIN/LLP No. PAN; W%CEUH?EH | GIN: UT#E-'EIEDUQ-HE?TDJ-:JEE?

2. Address of the registered office | A48, lind Floor Wazirpur Industrial rea,
Dethi-110052. India.

| NotAvalable _
Khawra Road. Sonipat, Haryana

Dale: 24.03.2024
Frace: Wew Delhi

i URL of website

4. Deetails of place where majarity
of fived assets ans located

5. Installed capacity of main | Nat Available
products! services o _
& Quantity & value of main products’ | Not Available

sefvicas sold in [ast financial year
7. Mumber of employees/ workmen | 0

B." Further details including last avalable | Available balance sheat is for the FY 2020-21
financial statements (with schedules) | hitps:lidrive.google.comidrive/folders!
of two years, lists of creditors, refevant | 10pjOFKnbKTXmZLcPwz FLsIBFXREifw?

dates for subsaguent svants offhe | uspedrive_ink
proosss are avallable b |
4. Eligibility for resolubon applicants | https:iidrive.google.comidrive/folders/
under section 25(2)h) of the 10pjOFKnbKTXmZLcPwz7FLSIBF XREIljw?
Code is available at | Usp=deive_link
10. Last dale for receipt of expression | 08.04.2024
of inferest _
1. Date of issue of provisional istof | 10.04.2024
prospective resolution applicants |
12, Last date for submission of 15.04.2024
objections to provisional st .
13, Date of issue of final list of 17.04.2024
 prospechve resolubion appllmnts .
14. Date of issue of information 22.04.2024
memorandur, evaliation malrix
and request for resolution plan to
_pruspech'-'e resolubion applﬁ:ants |
1. Lot date for submission of 22.05.2024
resoiuiion plans _
. Process email id fo submit cirp.bspl@gmail.com

Expression of Interest

Mote: The PRAS shorflisted in the Provisional List of PRAs msued an 16,03, 2024 pursuant
to the first publication of FormeG on 20.02.2024 shall continue to axist ag Eligible PRAand
need nod re-submit their EQI Sdie

Anil Kumar Mittal

Date : 24.00.2024 Resolution Professional for Bhupesh Steel Private Limited

Place: Delhi Registration Number: IBBI1PA-0021P-NO0T&2/2018-2015/12263

[Rega. Address: 1% Sector2.Rejender Nagar, Safisabac, Ghiazebad, Utar Pradestr 201005
PROFECTUS PROFECTUS CAPITAL PRIVATE LIMITED
mMCAPITAL Registered/ Corporate/Branch Office:-, B/17, 4th Floor,

Art Guild House, Behind Phoenix Marketcity Mall,Lal Bahadur Shastri Marg,
Kurla (West), Mumbai, 400070

p
{under SARFAESI Act read with proviso to Rule 8 (6) of the

Security Interest (Enforcement) Rules}

Whereas the Authorized Officer of Profectus Capital Private Limited. (hereinafter
referred to as ‘the Profectus), under Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (in short ‘SARFAESI Act)
and in exercise of powers conferred under Section 13(12) read with the Security
Interest (Enforcement) Rules, 2002 issued Demand Notice under Sec.13(2)
of SARFAESI Act calling upon the below-mentioned Borrowers/Co-borrowers/
mortgagors/ Guarantors to repay the amount mentioned in the notice being the
amount due together with further interest thereon at the contractual rate plus all
costs charges and incidental expenses etc. till the date of payment within 60 days
from the date of the said notice.

The following Borrowers/Co-borrowers/mortgagors/Guarantors having failed to
repay the above said amount within the specified period. Notice is hereby given to
the public in general and in particular to the Borrower (s) and Co-Borrower(s) that the
authorized officer has taken over possession in exercise of powers conferred under
Section 13(4) of SARFAESI Act read with Security Interest (Enforcement) Rules,
2002, which is to be sold by way of auction on “As Is Where Is Basis”, “As Is What
Is Basis”, “Whatever There Is Basis”, and “No Recourse Basis” for recovery of
Rs. 1,82,14,294.00/- (Rupees One Crore Eighty Two Lakhs Fourteen Thousand Two
Hundred and Ninety Four Only) outstanding as on 17.11.2023 due to the Profectus
Capital Pvt Ltd., (Secured Creditor) with further Interest and additional/Penal, due
to the Profectus under Rules 8 and 9 of Security Interest (Enforcement) Rules, 2002
by inviting tenders/bids as per below Auction schedule below and other terms and
conditions detailed on website at https://www.profectuscapital.com

AUCTION SCHEDULE
Description of Property:-All that piece and parcel of property being Entire First
Floor, area measuring 109.59 sq. mtrs, (the said floor), Built on Property Bearing
12, in Block — 28 (Also Known as 28/12), situated at Roshanara Extension Scheme,
Subzi Mandi now known as Shakti Nagar, Delhi- 110007.
Known encumbrances (if any):- Not known to the Profectus
Reserve Price (In Rs.):- Rs. 1,50,00,000/- (Rupees One Crore Fifty Lakhs only)
Earnest Money Deposit (In Rs.) Through DD/PO in Favour Of ‘Profectus Capital
Private Limited.’ Payable at Mumbai:- Rs.15,00,000/- (Rupees Fifteen Lakhs
Only)
Bid Incremental Amount:-Rs. 1,00,000/- | Bid Incremental Time:-One Minute
Last Date, Time and Venue for Submission of Bids with Sealed Offer/ Tender
with EMD:-Till 06/04/2024 latest by 04:00 P.M. at 7-E, 5th Floor, DRI Building,
Swami Ramtirth Nagar, Rani Jhansi Road, Jhandewalan Extension, Central
Delhi - 110055, India.

Date, Time and Venue for Opening of Bids:- 08/04/2024 on 11.30 a.m. at 7-E,
5th Floor, DRI Building, Swami Ramtirth Nagar, Rani Jhansi Road, Jhandewalan
Extension, Central Delhi - 110055, India.

Inspection of Properties:- On Request between 11am to 4pm

Cost of Tender / Bid Cum Auction Form:- NIL

Return of EMD Of Unsuccessful Bidders:- Within Seven working days from the
date of Auction.

Last Date for Payment 0f 25% Of Accepted Highest Bid for Confirmed Successful
Bidder(Inclusive of EMD):- The payment should be made latest by next working
day from the date of bid confirmation

Last Date for Payment of Balance 75% Of Highest Bid:- Within 15 days from the
date of bid/Sale Confirmation

Borrower’s Details:- Borrower/ Co-Borrower/ Guarantors /Mortgagor Name
1. Nikhil Gupta (Ronit Trading Co.), 2. Nalini Gupta
Date of Demand Notice U/Sec.13(2) Of SARFAESI Act:-20th November, 2023

Amt. Of Demand Notice U/S-13(2) Of SARFAESI Act (In Rs.):- Rs 1,82,14,294.00/-
(Rupees One Crore Eighty Two Lakhs Fourteen Thousand Two Hundred and Ninety
Four Only)

Date of Possession:-1st February, 2024
Publication Date of Possession Notice:- 3rd February, 2024
The interested parties may contact the Authorized Officer Mr. Manish Nagpal,

Contact No0.9821411833, email:- manish.nagpal@profectuscapital.com for
further details / clarifications and for submitting their application.

Sd/-
Authorised officer For

Date : 24.03.2024 Profectus Capital Pvt. Ltd.

SIR  SHADI LAL

NOTICE

Molice ts hareby aiven thal pursuant to Regulation 30 of the SEB| (LODR) Regulations
2015, a meeting of the Board of the Directors of the Company is scheduled 1o be held on
atih March, 2024 at 12,30 p.m. to consider the Reappointment of Mr.Rajat Lal as Managing
Directar of the Company by Electronic meanshiden Conferencing.

For Sir Shadi Lal Enterprises Limited

PLACE: Shamli
DATED: 22.03.2024

ENTERPRISES
Regd. Office : Upper Doab Sugar Mills SHAMLI 247776 (UP)
CIN : L51908UP1933PLC14BETS
Website-www.sirshadilal.com E-mail: udsm_shamli@sirshadilal.com

LIMITED

Sd/-
Ajay Kumar Jain
Company Secretary
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Iindian Bank

ALLAHABAD

STRESSED ASSET MANAGEMENT BERANCH,

I*Floor, Main Branch Bldg, Hazratganj, Lucknow-226001, Phone No. 0522- 22868988

nfo

APPENDIX- IV-A" [See proviso to rule 8 (6)]
Sale notice for sale of immovable

rties

E-Auction Sale Notice for Sale of Immowvable Assets under the
2002 resd with i

‘Wheraas, the Aulhorizad Cifcer of Indian Bank had laken Symibolic possassion of tha falowing prapertyfias pursuant fa ha nalica issued urder Sec 1)
of e Secontization and Recorstruction of Firancial dezets and Enforcement of Securily ileresLAcl, 2002 in the folkowing lean accounts with right to sell 1he sams
on “AS 15 WHERE IS, AS 15 WHAT IS, WHATEVER THERE 15" basis for reakzation of Bank's dues phus interest a3 detailed hereunder and wharneas consequent
upon fzilura fo repay the duss, tha undersigned in exarcisa of power canferrad under Saclion 13(4) of the said Act proposes to reaize the Bank's duss by sake of tha

ail praperlyiies. Thea Sale will Be dona by Ehe undersigned lhrowgh e-auction plalform provided by the Servce Prowvider -
hitps:iiwww, mstcecommarce.con,

ment of It

to Fule B (6] of th

uritisation and Reconstruction of Financial Assets and

Interest (En erment] B

2002

ﬂﬂmm:fhﬂmmmﬂ]r Detaits of Immowable property DiofDemend Mofice | a)Reserve Price | Date & time for
| ] ProprietorPartnres {al the part & parcal of the Y. of possession ﬁ‘tmﬂaﬂw submission
Diractorts)/ Guarantoris) property consisting of) Natica ) Accounts details o
Amount of for EMD Pl et T
af e-Auction
|Securad Debt d} Incremantal Bid AMt. | Praperty 1D No.
1| s Anjul Medscare Pyt Lid, Property 1- House stuated al Plibo D50, 29.10.2018 talRe 1AM00- | 25 04 2004
Clo Mis Bhagyashree Hospital & Trauma ﬁ“ﬁ*‘-" ﬂﬂﬁﬁ?;;‘gi“-t Eﬂ“"ﬂ;ﬂ;ﬁ;;‘f"" 06.02.2019 i Rs: 1449, 008- il 5.00PM
] 10LEE [l Ui Rousa Mo casl; N 5
Contre, GarhiRond Moend 250004 |0 HODA122 Wost RoadthenPark | Re. 45398364004 © L Uk E#;f:f:
2| 5¢i Panhzj Tyagi Sio Lake Sri Jai Pal Singh Property 2. Property situaled 31 Pt No - it & ather - THY )
Tyagi, 0-50, Shasin Magar Meent 250004, 1339 233 & 235 Mangal Pandey Magar, charges L1, b
.| Smt, Anjul Tyagi Wia Sri Panka] Tyagi, 0-50 | Meens: ;Eggzﬁa
Shasin Magar, Meerul 250002, Pled 231 Bounded by: Morth: 1520 Mt Plol 3
; : o 4] s GAZOG000- |  75.04.2024
4.ri Sushil Bhatla Sio Late Sri Thakar Das| (0 558 00 190 ML FHI TG0 P b} Rs. 56,20 400~ 1ill 5.00PM
Bhatia, L1511, ShastriNagar, Meent 260004, 2% L Rasaheat R M senace : :
. g H AL hie 107
| Smi. Kavita Bhatia Wio Sr Sushil Bhatia, | pjot 733 Boundad by: Nurth: 15,200 Fiol O T ﬂﬁf
L-1511, Shasér Magar, Mesn 350004, Wip 231, Soud 15.20 ML Plal Ne 235 Easl 2 Rs, 5,00,000- ta 400 PM
§.25 ML Rasla. Wesk 8.25 ML Sarvica Road. :
Plot 235 Bounded by: North: 1520 ML Flal Praparty (D Ho.
W 233, South: 1520 ML Piol Mo 237, East: IDEE4 2520240
5.25M1. Rasla, Whesk 3.25 M1 Sendice Road,

For verification about the document, property & inspection thereof, the intanding bidders may contact indian Bank SAM Branch Lucknow during office hours betwen
26.03.2024 fo 26.04.2024 and for awction related quary intanding biddars may contact ;- Phone Mo, 0522- 208958

For downloading further details and Terms & Conditions, please visit: i, hitps:ibapi.in

li.. https: www. msicecommMErce, com

Flace

THE BORRD'WER |S|F{GUARANTOR! 5] ARE HEREEY NOTIFEED ABOUT THE SALE ROTICE UNDER THE SARFAES] ACT, 200

Db+ 21.03,2024

Liscknira,

Authonsed Officer. Indian Bank

sSlndiaSheiter

Home Loans

INDIA SHELTER FINANCE CORPORATION LTD.

Registered Office; Plot-15.61h Floar, Sec-4d, Inslingtianal Area, Guaagram, Haryana- 122002, Branch Office; Kala; India Shelter Finance Gorp. Lid, First
Fleor, 10 D, Panjwanl Complex Opp. MuSpurpess School, Gumanpara, Kata-304007 Raasihan, Branch Office: BARAN, First Floor, Mear Char Muri

Chouraha, Kotz Road, Baran, 326205

PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVAELE PROPERTY

[Under Rule B{6) OF The Security Imerest {enforcement) Rules, 2002] Natice For Sale Of immevable Praperty's Mortg aged With India Sheller Finance
Corporation [ISFC){Secured Creditor) Under The Securitisation And Recanstruction OF Financial Assets &nd Enforcement OF Security Interest Act,
2002 Mobice |5 Hereby Givan To The Publc bn Gengral And In Partcular To The Borroweans), Go Barmowan's Sl Guaranions) O Thar Lagal Hain's
Regrasaniatives That The Balow Described immavabla Praperty’s Morpagedicharged To The Sacurad Cradilor, Tha Possession O'Which Has Baen Takan
By The Swthanzed Officer Of ISFC {Secured Creditor). Wil Be Sald On 27-Apr-2024 {date Of Awcticn] On “As |5 Where I5", “As |s What Is” And “What
Ever There |5" Basis For Recovery Of Oulstanding Dues From Below Mentionad Bormowars, Co- Bomowers Or Guareniors, The Reserve Price And The
Earmest Maney Depasit ks Mentoned Below. The Saaled Ervelops Contairing The Emd Amaunt For Participating In Pubbc Suction Shall Ba Submitied To The
Authorised Ofcer OF ISP On Or Before 26-apr-2024 Till 5 Pm At Branchicarparate Office; Plot-15,61h Floor, Sec-d44, Institutional Area, Gurugram,
Haryana-12200Z, Branch DOfice: Keda: India Shelter Finance Corp, Lid, First Flaar, 10D, Panjwani Complex Opp. Multipurpose Scheol, Gumanpura,
Hota-304007 Rajasthan, Branch Ofice; Baran: First Flaar, Near Char Musrdi Chouraha, Kota Road, Baran, 325205

Loan Account | Mame of Borrowens)f Co- Date of Demand Notice Type of Possession Reserve Earnast
No. Borrowar(s) Guarantor{s)( Amount as on date [Under Constructivel Price Money
Legal Heirjs) Logal Rep. Physical)
HLIECHLONSD Mr.f Mrs Biajrangi Bai, 28-09-202¢ Rs. TIGELE.4T)- Rz, 672000/ Fs 67,200
00DOS00B4ET! | Mr Bajang Lal, Mr. Pavan | [Rupees Seven Lakh Sixteen Symibalic {Rupees Six Lakhs | | Rupses Sody
AP-10019161 Kumar & Mrs. Kama Thousand S Hundred Sty Six Savanty Two Serven
Meghwel Paise Forly Saven Only] as an Thousand Oyl Thousawd Tea
2E002022 with futher imlerest Humdred Only)
applcahle from 20-SER-2052 undl
parymentinfull

Descrigtion Of Propenty: AllThas Partfnd Parcel O Patta Mo, 346, Od Situated At Gurja
Cither House, WEST- House Cf Mah

Area Admeasunng 27595 5q, Ft Boundad As- EAST-

ra ia Mohalla Badgacn, Bundi Road Kota Tehsil Laggura, Dist Kota,
avaer Sngh, MORTH- Road, SOUTH- House Of Babu Ll

LATICLLOMNSO0 | M Mrs. Samikasha Baei &
DO050 124541 fr. Chandea Prakash
AP-10029653

19-0B-2023Rs. 1522766.82)-
{Rupees Fillign Lakh Twerty Tea
Thousand Seven Hundned Sty Six
and Eighty Tea Paise) az on
14052023 with furthar inbaras]

japl:lllua‘:llla from 15-BEP-2023 until
i

ayment infull

SYMBOLIC

Rs. 13.61.0005- Rs.1,36 100
| Rupesas | Rupees One
Thirtaen Lakhs Lakh Thirty
Siscty Ore Sk Thawsand
Thousand Only) | One Hundred
Oinbyh

Descripteon OF Proparty: &1 Thal Par &nd Parcel Of Fial Sduated &1 Khasra Mo, 1189 Vilage- Kawai Tehsi At Disll. Baran Rajasthan, Admessurng 300 5q,
|F1. Bounded As:- EAST- Road, WEST- Oper Plot, MORTH- Open Piol, SOUTH- House Of Shyam Mehla

Terms and conditions.

1} The prescrbad Tendes' Bid Form and tha tarms and condifions of sale wil be available with the Branch/Corparale Office: PLOT-15,6TH FLOOR, SEC-44,
IKETITUTIOMAL AREA, GURLIGRAK, HARYANA-122002, Branch Office: INDIA SHELTER FINANCE CORP. LTD. FIRET FLOOR, 10 D, PARJAAMN|
COMPLEX OFPF MULTIPURPOSE SCHOOL, GUMANPURA, KOTA-IM0T RAJMSTHAN, Branch Office: BARAN: First Floor, Mear Char Mur

Chauraha, Kota Road, Baran, 325205 Detwan 1

CLOea, . ba 5,00 fm. an any werking day,

2} Thaimmowable proparty shall not be sald below the Resarea Prica.

3y AN the bids! tenders submitted for the purchase of the above property/s shall be accompanied by Eamest Money as mentioned above. EMD
amount lavouring “India Shelter Finance Conparation Limsted”. The EMD amount will be return fo the unsuccessul bidders affer auction,

4} Tha highasl biddar shall ba dedlared as succasshu bicdder provided akwans that halshe is hegally quaified o bid and provided furlher that the bid amaunt =
net less than fe reserve price. H shall be the discration of the Autharsed Officer to daclnelaccaptance of the highast bid when tha prica affered appears

inadeqiate 83 i make finadvisableto dosa,
a

The praspecive bidders can inspect the propety on 25-APR-2024 between 11,004 and 5.00 FM with pror appeiniment.

&) The persen declared as a successful bidder shall, immadiately after the declaration, deposit 25°% of the amount of purchase moneyi highast bid
which would includa EMD amaunt e the Authorised Officer within 24 Hrs. and in default of such deposit, the property shall forthwith be put to

fresh auction! sabe by private treaty,

7! Incasethe initial depositis made as above, the balance amount of the purchaser money payable shall be paid by the purchaser o the Authorised
Officar on or before the 15th day from the date of confirmation af the sale of the property, exclusive of such day or if the 15th day be 3 Sunday or
eber haoliday, then on the first affice day after the 15th day.

Ay In the avenl of defau® of any payment within the perod mantioned abave, the properly shall be pud o frash auction’ sals by privale Ineaty. The deposit
inciuding EMO shall stand forfeibad by India Shelbar Financa Carporation Lid. and the defaulting purchaser shall lase all ciaims to the property.

9) The abowe sale shal be subject 4o the fingl approwal of ISFC, inberesled parfes are requested to verfy'confrm the statubory and cther dues like
SalesProperty b, Electricty dues, and sochety dues. from he respeciive departments §ofices. The Company does not underlake any respansibility of

paymand of arry duas on Bhe property,

10 TOE of 1%, if any, shal be payable by tha highes=d bidder aver the highast declered bid amount. The paymant neads o be daposited by the highest biddar in
the FANof the company and the capy ofthe challan shal be submitted tothe company.

11} Sale 5 sy sidpect 8o e terms and condiliong neonporited n e acvetgement and inlo the presenitied bandar lonm

121 The suctassiul bidderpunchaser shall bage all slamp duly, regestration leas, and incidenlal sepanses far gelling sale cestificata registerad as applicable as

oEr law.

131 The Authansed Officer has the absclute nght to secept o rejectthe bid ar adjowm | postpone | cancel the tenderwithout Bssigring any reasan thanaof and
alsato modify any lerms and condilions of this sabe wihod! any price nalice
14)Infenasled bidders may conlact M. ABHISHEK SMGH al Mab. Mo, +91 -53282 E2111 & Mr. NAVODIT TRIPATHI at Mab: Mo, 51 95547 54848 during

affice houns {10 00AM 1006 .00 PM].

40 DAYS SALE NOTICE TO THE BORROWERMGUARANTORMOR TGAGOR

The abave-mentioned BorowersiMorgagorsiguaramars are eretry roticed o pan Iha sum as mentoned in Demsand Ratice under sechon 1302 with as on dale
intere=i and expenses hefora the date of Auction failing which the propery shall be auctioned ard balance dues, If ary, wil be recowvened with interest and cosd

framyou.
Date: 24/03/2024, Place: Rajasthan

(AUTHORIZED OFFICER)
INDIA SHELTER FINANCE CORPORATION LTD

JM Financial Asset Reconstruction Bﬂmﬂﬂﬂf Limited |3~ Name of the Borrower(s), Description of secured asset | Demand Notice Date and Puum”lf
JM FINANCIAL Corporate identify Number : U67190MH2007PLCT4287 i CORHIRTO S, hD aeeu] (immovable properly) Amount with NPA date |Passession
_ 4 e s . 23| (Loan Code No-19900041633),(Faridabad -| All the Part & Parcel of Property - Flat No-n202| 01/11/2023 for Rs. 2638536/-| 19/03/2024
HE‘Q|5-1E|'Fd DHIDE'ﬁ.UﬂI'EE-b 'nrthll.'.lI:Ir. En%‘-:‘gy..ﬁppﬂiahﬂb |'|-1arﬂ|hE' Marg, Prahhadevlﬂﬂurr'bal-ﬂ[.‘-ff.}ﬁﬁ T +H1 famauﬂu F +‘311 2-;:.' Saclor 1g.Bra“¢|tr_ Ruehi Eam:n‘ﬂn”nwar} Cec m-"j Flaor Tremer-n The GI:IIlan Palerig F|||_-|t lHuﬂE‘Eq T'.'I'E‘ll‘ﬁl Siv Lakh Th"-"l.- I:Er:,l'."llill':lllt]
6630 3223 www. Jmfinancialarc.com {Jitender Satwan {Co-Borrower) Ko- GhO1/e Sector-168 noida Up NoidalEsght Thowsand Five Hundred
: ¥ [ -2 Rirty Si !
APPENDIX IV PHSSEESIHH "ﬂT":E [fnr immovable pfﬂpeﬂ}'} Gawlambuedh Nagar Uttar Pradesh - 301301 | Thirly Six Only) NPA 0600372019
5 r - i Ti 114 iE ' .
Whareas, tha Autharged Qfficer of Piramal Capital & Housing Financa Limited (erstwhile Dewan Housing Finance Corparatian Limited | undar the 24(Loan Code :n 13““”“%15“'[““!!'““ iﬁ;ltwnfl'-l‘arl % ?afmlfn ng“ﬁ Ur!“ HT,:J.' e E.m 1'?'“[213[ ige Eﬁﬁn'éﬁgdsgf 180372024
Secyritization and Reconstruction of Financial Agseds and Enforcemant of Secunity Intarest Act 2002 and in seercise of powars conferrad under Branch), Vivek Kumar Mishra {Borrower) Plathi {”}I1'I:|'1mgz .E"I"n 4 2'%5‘1'_"_1 I'uj-n:JL 'II' uﬂﬂesleﬁEn Ha ol ' "'5 o (Symbuolic)
section 13(12) read with Rule 3 of the Security Intarest (Enforcermeant) Rules 2002, issued & Demand nofice calling upon to the Barreaer]s), Co- fauni Mishra {Co-Borrower) athe-gin-1 Dl ) il urhﬂ-a _m"'E; ini r'.'uugarl'l g'.:r | e .r:aE1 ey
Barrgwars), Guaranbos[s) Lo repay the amdunt mentaned in the rotice togather with interes! ab confractual rales and axpenses, cast, charges Gautambudh Nagar Uttar Pradesh - 201306 _ [Nine Only) NPA 31404/202
eic. due thereon 1l the date of payment witlin 60 days Tram the date of receipd of the said notice. Subseguently, F'immalﬂapital & Houzing Financa § 25| (Loan Code No-12900001139),(Faridabad-| All the Part & Parcel of Froperty - Flat o 908,| 00113023 for Rs. 1000253 1omarm0nd
Limited (erstwhile Dewan Housing Finance Gosporation Limited) assigned the financial assets pertaining to Borroweris) lopether with the Branch), Vipin Kumar Dubey (Borrower)| Type B 1, 151 Floor Tower 6, Aagman, sec70.|(Rupees Ten Lakh Two Hundred (Symbolic)
underlying security nterest created therefor along with all rights. titie and interest thereon in favour of JM Financlal Asset Reconstruction Company /Roochi Dubey (Co-Borrower) Faridabad Faridabad Haryana - 121102 Fifty Threa Only] NPA|"Y
Limited. acting in its cnnﬁcur a:?ﬁtmmgﬁgm Eﬁﬁfg?a —Trust { nere;na‘ter re"er-fe'&mas JMF'?&FI.;] '} under & h'Fn Drt&usmns of the EA?FP.ESIA-:t-unean andenm
assignment agreement dated barch {hereinafter referred to as “Assignment Agreement”). The Borrower having fadled to repay the g . :
Awthorised officer of JMFARC has taken possassion of the property oascribed harem bedow, in exarcisa of ppwers conferred on him under Sub- Moida-Branch), Reba {Borrower) /Dayanand|Z1/212, 2nd Floor, Block 21, Type-A. (Rupaes Twelve La netyl (Symbolic)
Section (4] of the Section 13 of tha said Act raad with Rl & of the Security Interest Enforcement rufies, 2002, Tha borrower in pariicedar and the K (Co-Borrower) Eldecon ystic Greens, Sector Omicron 1|Four Thousand Five Hundred
pubdic in general ara heraby cautionad nat to daal with the praperty and any daalings with the praperty will be subjact ta the charge of JMFARE for Greater Noida Gautambudh Nagar Uttarjseventy Four Only) NPA
arn EJI'F-L':JI'IIZEE |r|gutil:-|‘-&ﬂ flerain u.'||:||e_r with irlhlin!sl tllsruunﬁlhlhu data ol repayment. Tha barrewers), Co-Borrower(s), Guaranions) aliention is Pradesh - 201308 080172023
irvilied 1o provesions of sub -saction (B) of saction 13 of he Act. in respect of lime available, 1o radaerm the secured agsels. 27 |iLoan Code No-27900001775).(Greater All the Part & Parcel of Property - Flat No- 205, 01/11/2023 for fle. 3872062/ 19/03,/2024
Sr. Name of the Borrower(s), Description of secured asset  |Demand Notice Date and| Date of Moida-Branch), Mohit Komar (Borrower) 5{‘@‘5"‘ghﬂ”jﬁ'ifm;_j Egihé'éﬁa'zggg;”ﬂs g':;f,fnﬁ.":sr.;;"?ﬁmg',ﬁ ﬁt!' (Symbolic)
[No.| Co-Borrower's, Guarantor(s) {immovable property) Amount with NPA date |Possession] | Sesma SinghCo-Borower) Ghaziabad Ghaziabad Uttar Pradesh - 201010 |Two Only) NPAJOO/2021
1 |{Loan Gode No-G1480002807). (New Qelhi-| flthe Part & Parces of Properly - Ml No.. T | DA1/2022 far Be. 22372311 116103/2024] 28 [{Loan Code Nu-07700002219),(Ghaziabad-{ All the Part & Parcel of Property - Apartment| 18/10/2023 for fs. 59985478/
?ﬂm::il Ankar Tripathi (Borrower) /Smila o5 Bav ':"'E‘:’m_' ﬁmrﬂu:lﬂlTnéra ““'n “numa lSn}'L'gﬁE‘?h;l::garr!:m Il;fﬁﬂﬁundlrr;ar (Symbalic) Branch), Gopal Joshi (Borrower) fLata Jushi{No. 1, First Floor Europa Tower, Celeste Towers| (Rupess Five Crore Ninety Nine 19-'133'3':!-*-"4
ripathi (Co-Borrower) _ ; N0l L .Gl Management Services Privale Limited|Plot No. D-003 A, Sector-44 Noidal|lakh Eighty Five Thousand Foar| (Symbolic)
Groater Noida Gautambodh Nagar Uttar ([Thirty One Only) NPA . B - ki
Pratiesh - 203007 12052027 {Co-Borrower] Gautambiedn Napar Uttar Pradesh - 201301 [Hundred Seventy Eight Only)
! . el NPA 10003/ 20
¢ |(Loan Code No-ZD000041672),{Noida -sector) AN 1he Pard & Parcel of Froperty - Flat No-1102 ) 017112023 tar Re. 32684697~ [ 19/03/2024 Loan Code Mo-198DEL34580) (Delki -] All the Part & Parcel of Property - HFLAT] 18100023 for Rs, 4700057/
2-Branch), Rohit Sachdeva {Borrower)|11th Fioor Tower-1 Novena Grean, Plot NoGh| [Rupess Thirty Two Lakh Sixty [ 2, } 29| | it I RO.1401  FLOOR NO p E 'Jru TOWERI (R Forty Se 1 T ‘.IB.-USJ‘EEIH
. . {Eympolic) Safdurjung-Branch), Bijit Kumar Borah| KU 1407 |, FL M. 13, PLOT R, ER{{Hupess Forty Seven Lakh Twa Sumbolic]
Nandana Sachdeva (Co-Borrower) 05 B Techzone 04, Novena Greens Greater)Four Thousand Six Hundred (Borrower) / {Co-Borrower) A1 . UNIWORLD GARDEN 11, SECTOR. 47 Thousand Nine Hundred Fifty] " -
4 e et s bl il b0 S AL R VILLAGE , GURG AON  GURGADN Gurgaon|Seven Only) NPA 01/05/2019
' ; Haryams - 122002
[lﬂﬂl‘l ['r[lliE H[I-'!E“Jﬂﬂﬂﬁ!ﬁi.l:ﬂﬂl'ﬂl T AN Ehe Fart & F'Elr'li:ﬂl af P"":Iﬂﬁﬂ:f' - Flﬂi]t I] I:IE.-'11.|'?I:|?3 {l:lr HE ﬁdn[ﬁgﬁf' . a“ L Code Mo-09200001004 Aahii- All tha Par ] | of Praoerty - Flat Baod-1 01441 i R 7114 19032024
3 Rajendra Place-Branch), Govind Singh Ranat 1204, 12tk Floor, Tower BG Morphaus|{Rupees Sixty Four Lakh Thres 15"'3'-""':_’24 IE,:::“] [;flu!u'tu Gupta [“m‘,:;; .I;h;;lr:ﬂ 1108 ]Hi:,'ﬂg,:,,?[ﬁgﬁﬂ Erg:,mﬁ: pmg SFI?II'?Q fﬁljnee:ﬂ?fieﬂ['y 5'_. f;.E'EIHE|ﬂ|:|It mibiollc]
(Bormower) Yasodha Rawat, Peeyush Rawat| Pratiksha, Plot Mo, Gh 163 Sector-01, Greater [Hundrad Minety Five Only) NPA| (Symbolic) ] A Pt ey b e e e : 2y (Symbolic)
Yooeuk &bl Rawat e I Noida West Gautam Buddh Nagar|0407/2019 Gupta (Co-Borrower) Vigw Heiphts.nb-24 Ghaziabad Ghamabad|Thousand Seven Hundred
.Yogesh Singh Rawal (Co-Barrower s - ' = : : A0201
M 2 : Gautambupdh Nagar Uttar Pradesh ;- 201308 Htier Prdesh:- 201071 Edeven Unfy) NPR DA 02019 _
4 |[Loan Code No-13100001029),(Noida 1| All the Part & Parcel of Frogerty - Unit N 805| 01/11/2023 far s, 4026455/- ] 31 (Loan Code No-01400003668),(New Delhi- All the Part & Parcel of Properly - Flat No B) 18/10/2023 for Rs. 2266982/-{ 19/03/2024
. : - : = ; | 19403/2024 Branch), Ajay Nemar Gupta (Berrowar)| (407 Fourth Fipor Tower B Spring View Heights| (Rupess Twenty Twa Lakh Sty ievmbolic)
Rajendra Place-Branch), Vikas Chaudhary|Eighth Floor Tower B 4 Marpheus|(Ripees Forty Lakh Twenty Six " i Nandana Gunia (Co-B Crescent Parc Township N H 24 Ghaziabad|Six Thousand Nine Hundred| ' :
(Barrower) Mithiesh Kumari (Co-Borrawer) | PratiksnaPiol Mo G H16 A Sector 1|Thousand Four Hundred Fitty| (S¥Moolic) e Rl Wi Ghaziabad Utar Pradesh - 201005 Eighly Two Only) NPA
Gautambudh Magar Greater Moida West| Five Onby) NPA Q6020019 : ; -}.3.:;'13‘3{]19 ¥t
Gautambusdh Nagar Uttar Pradesh - 200 307 . B =
f _ - ; - 32 |(Loan Code Wo-19000000393),(Raj Magar-| All the Fart & Parcel of Progerty - Flat No: E-| 181002023 for Rs, 2245750 18032024
5 [Loan Code Mo-01400003717).(New Delhi-| Al the Part & Parcel of Progerty - Fat Blo. 301, | 181002023 for Rz, S621916/- . Branch), Jyoli Jha {Borrower) /Deepak{0201, Second Floor Tower E, Spring View|[Rupees Twenty Two Lakh Farty] (symbolic)
Branch), Bhuwan Sharma {Borrower) /Leela Erl:l Flun;‘TmJEEiIE. HEIIE"EEThEEns:JELthT-d ::IH*JFIETE: Fifty Sﬂ;‘ LHIL"LIT'.*.'Em-_.- ::»"'33&??14 lum:,ll-'laﬂ:mﬂnmumﬂ Heighit saaré ‘Smang Mh24, Near LalkuaniEire. Thousand: Seven Hisdred|
Wati Sharma [Co-Borrower) P:':EE" _':'E"Ijjf}lwgﬂ autambuch Nagar Uttar E.imen gﬁliri’;fphﬁgfﬂ .11.;39;3“ ymRalicy Ghzaibad Ghazsabad Littar Pradesh - 2010171 [Fifty Only) NPA 0441052019
a45n - : . 7 ] 10 Part & B | - 1/ 471/-
{(Loan Code Mo-19700041603),(Gurgaon -| All tha Part & Parcel of Proparty - Flat Mo 2404 01/11/2023 for Rs. 4405535/ 19/03/2024 33 ia'}::é]n]cuﬂ:ngulﬁﬂ:u[mﬂmﬁgﬁ:a éqlllut:;i';snm:ﬁ: ﬁ;Eﬁ SLEI[DEE:::I!:IEI?ETLNF?HJSEE [ELLJ,;:EI}E%;D[T,EUS'L%E"G Sixty -.Im?fll:!?d
6 [Sehna Road-Branch), Bharat Lal (Borrower)) 24nd Flaor Tower B 1 klorpheus Pratlkshia.Plat | (Rupees Forty Four Lakn Five b I'.‘.- Hani{[.'n:-ﬁmnwh: Crescnet Parc Township Nh 24 Ghaziabad|Three Thousand Four Hundred ARIRALE
{/Maya Hanoliya |Co-Borrower) Mo. Gh 162 Sector 01 Greater Moida West| Thausand Five Hundred Thirly (Symbalic Ghaziabad Littar Pradesh - 207000 ) Seventy One Only) NPA
Gautam Buddn Nagar Gawtambudh Nagar| Five Onhy) NPA DG/03/2019 - MA0E01
B ‘-
istar Pravesh:- 201504 34| (Loan Code No-20000041581),(Noifia -| AN the Part & Parcel of Praperty - Flal No.- B 18/10/2023 for Rs, 2B15767/-| 19/03/2024
[Loan Code Mo-13000001198).JRa] Magar-| All the Part & Parcel of Property - Flat Mo 15| 017112023 for Re. 4949440/ sector 2-Branch), Mabin Chamdra Sahal1407, 14th Floor, Block- B Springview Heights.|(Rupees Twenty Eight Lakh (Symbolic)
7 [Branch), Sanjay Mathur (Borrower) /Preeti|704, Tth Fiaor, 02 Valley, 0 Habitat Builder Pyt | {Rupees Forly Mine Lakh Forty | 18/03/2024 (Borrower) Tanusi Saha {Co-Borrawer) Sare Crescent Parc Township, Mh- Z4|Fifteen Thousand Seven|'
Mathur | Co-Borrower) Ltd Gh-05 Tech Zone Sector 4 Greater Noida | Nime Thousand Four Hundred | {Symbolic) Ghaziabad Ghaziabad Uttar Pradesh - M 008 [Hundred Sixty Seven Only} NPA
Gautambudh Magar Uttar Pradesh:- 201 308 Forly Onhf) NPA 044072019 M09
g [lLoan Code No-03200002425),(Rohini-| Al the Part & Parcel of Praperty - Flat No. L-| 1810/2023 for Rs. 3614675(-| 1g)g3/2024] 36 [(Loan Code No-27900000240),(Greater) All the Part & Parcel of Property - Flat No.-| 1810/2023 for Rs. 3679431/ 18/03/2024
Branch), Satish Kumar (Borrower) fAsha|00% ground Hoor Tower-laurelanara Integrty [(Rupees Thirly Six Lakh iSymbolic) Moida-Branch), Gaurav Pratap Singh{1007, Tower- A Spring View Heights |(Rupees Thirty Six Lakh Seventyl g mbnlic)
{Dixit Melar Heal Theara Put Lid  Shruti Dixit| Noor Nagar, Raj Magar Extn Ghaziabad|Fourtaen Thausand Six Hundred ¥ {Borrower) /Sudha Yaday (Co-Borrower) CrescentParc Towmship, N H-24 Ghaziabad|Nine Thousand Four Hundred
Bal Kishan Sharma (Co-Borrower) Ghaziabad Uttar Pradesh - 201011 Geventy Five Only) NPA Ghazkabad Uttar Pradesh - 201010 Thirty One Oniy) NPA
0&aF2021 12019
g |(Loan Code Meo-01400005145),{New Dethi-| All the Part & Parcel of Property - Unit No. ©-| 18102023 for Rs, 4072844/-| 19/03:2024] 36 |(Loan Code Wo-19700043562).(Gurgaon -| All the Part & Parcel of Property - Flat Mo, 603 18/10/2023 for Rs, 5563465-| 19032024
Branch), Inderjeet Singh (Borrawer)|1205, 12th Floor Tawer O, Logix Blossm Green | (Rupees Forty Lakh Seventy Two oy muoiicy Sohna Road-Branch), Aman Upadhyay|6th Floor Tower B5 Carnation Residency Sector|(Rupees Fifty Five Lakh Shay] (Symbolic)
fSunmest Kaur (Co-Borrower) geulj 1;1;3 ?raa; %31 Gaulambudh Nagar Uiar I];:muaar:yl:l] I'E:EJ’I.IIII:IEIHEQ.FE[E%FWW ' iBorrower) Varsha Sharma (Co-Borrower) | B3 Gurgaon Gurgaon Haryana - 1220017 EﬁHFFhEUT!ﬂPTEw&%&f
ralash -2 our Lin i : ity Five Oinhyj | A
10| (Loan Code Wo-11900003112),(Moida-| Al the Part & Parcel of Froperty - Flat Mo, 1417 01/11/2023 for Rs. 2485010.96( 19/03/20248 37 [(Lean Code No-09200001609),(Rohini-| Allthe Part & Parcel of Property - Fizt No 1206, 01/11/2023 for Rs, SD66624/-| 19/02/2024
Branch), Amit Kumar Srivastava (Borrower)|14th Foor Tower-2, Blue Moon Homes Nh-58, |[Rupees Twenty Four Lakh) o mqmn)icy Branch), Sudhir Ranjan (Borrower) /Ritu|12th Floor tower - A Spring View Heights, Nh-| [Rupees Fifty  Lakh Soty Sixl (Symbolic)
/Misha Srivastava (Co-Borrower) Raj Nagar Extention Ghaziabad, Up Ghaziabad |Esghty Five Thousand Ten amd|® - Ranjan (Co-Borrower) 24, Gram Bambota, Ghaziahad Ghaziabad Uttar| Thousand Sot Hundred Twenty
Uttar Pradesh - 200017 r;&q[e;é‘yﬂ'larlf Paise Only) WPA Pradesh - 201002 Frour Qnby) MPA Q41002019
kit 38 |(Loan Code Mo-28200000237). (Lajpat Magar-| All tha Part & Farcel of Property - Flat No. G| 1810/2023 for Rs, 5180956/ 19032024
1 (Loan Code No-13100000315),(Noida 1) Al the Part & Parcel of Property - Unit No.| 181002023 for Rs. 3757212 1o93/p024]  [Branch), Vimal Kisher Gupta (Borrewer)|0302 Tower GO Srd Floor Spring View Heights| (Rupees Fifty One Lakh Eighty] (symbolic)
Rajendra Place-Braneh), Rudrakshal2007,20th Fioar, Blocktower- A Plot MNo.- Gh-|(Rupess Thirty Saven Lakh Fifty (Symbialic) {Anuj Kumar{Co-Borrower) Gare Homes Nh-24 Ghaziabad Ghaziabad| Thaousand Nine Hundred Filky Sie
Bhushan Banerjee (Borrower) /Swati{D05a, Antriksh Golf View Sector-78, Noida|Seven Thousand Two Hundred| '™ Ghanabad Uttar Pradesh -- 201002 Oy} NPA D41 052019
i i ; adus ; W 301 : 7 :
Baner|ee (Co-Barrower) bR R i b s 39| (Loan Code No-D7700001917),(Ghaziabat-] All the Part & Parcel of Property - Flat Na -| 18/10/2023 for Rs. 4049060/ 19/03/2024
- - Branch)y, Ishan Gupta (Borrower}{FOB0T, Toawer No- FO1, 3th Floor)(Rupess Forty Lakh Farly MNinge| jSymbolic
12 ((Loan Code No-11900000376),(Moida-| AN the Part & Parcel of Property - Unit Mo, [ 0171172023 for Rs, 7123275 100a/2024 /Deapshikha Rai {Co-Borrawer) SpringviewHeights, Nh-24, Ghaziabad|Thousand Sixty Qnly) NPR g ]
Branch), Deepak Kumar Sharma (Borrower)| 1306,13th Floor, BlockMower- A Plot No.- Gh-|(Rupees Seventy One Lakh (Symbalic) Ghaziabad Utar Pradesh - 201013 LRl Neli
/Prachi Joshi (Co-Borrower) 0053, Antriksh Godf View Sector-78, Moids|Twanty Threa Thausand Two - - et -
Mobda Gautambudh Nagar Uttar Pradesh --|Hundred Seventy Five Only) NPA 40 ((Loan Code Wo-07700001832),(Ghaziakad-| AN the Part & Parcel of Property - Flat No - A-[ 1871072023 for Rs. 4162867/ 18:03/2024
WA207T /TP T Branch)., Sapan Sagar Gupia {Borrower) :*?01:?‘11222 FIIZII:-ErI TDT-EthGiprl_ng:leEE; HEIEIEﬁ %_FlllIIE_:rels FDrt‘;;J'l]r:!i}l Il_atlh Sdlﬁ (Symbolic)
3 1 - 24, Gram Barmheta Ghazial fazia wo Thousand Eight Hundr ;
13 |(Loan Code No-13100000305),(Noida 1| Al the Fart & Parcel of Praperty - Unit No. | 0171172023 for Rs. 6180924/-( 10103/2024 fEanam gt jor Rapsmer) Utar Pradesh - 200610 et SRR ﬁ"mn NPA
Rajendra Place-Branch), Bijoy Kar|130513th Floor, Blockower- A Piot No.- Gh- | [Rupeas Sixty One Lakh Eighty| oy maglic) 01172019
ST POC] /58 R MBI SO Pqt.:'.?.f;', EETE?E.;E‘ ko ﬁﬂ?rﬁ%mﬂ'df I;EFE,?]"I'“] g‘ﬂ;&'ﬂgfﬁg%ﬁw #1|{Loan Code No-11900002181),(Noida-| All the Part & Parcel of Properly - Flat No-| 181002023 for As. 4357353/ 18/03/2024
03207 g o d ' Branch), Sawan Kumar {Borrower) /Gunjan EEEEIP I:Ifﬂ flnﬂ; Tnll-:mrrEE1EGraE1 Bamhata [SH-IIHEE]!j Forty ThTI'I:ﬂ Lakh Fifty] (Symbuolic)
e K -B pring Wiew Height Nh-24 Ghaziabad|Seven Thousand Three Hundred
14| (Loan Code No-08200000347),(Rohin-| Al the Part & Parce of Property - Uni No.| 01/11/2023 far As. 5300307 qqmpaa| [ e oo Bhariaba Uttas Pragesh - 201001 Fifty Three Only) NPA
Branchj, Mitin Selhl (Borrower) /Pinky) 1006100 Floor, Block- B Plot No- Gh-D05a, |(Rupess Fifty Three Lakh Three| = H BAGE019
Taneja (Co-Borrawer) Antriksh Galf View Sector-78. Noida Noida|Hundred Seven Dnly) NPA|(Symbolic) _ _ - —
Gautarmbudh Nagar Uttar Pradesh - 201301 06052017 42 [HLnanh]I.'.'nElli_a H;-El]l]l]:]:l?ﬂi].[]ﬂllgrg:;nn- }fglﬁt?ﬁ[lnpafrlt& F_;_.a.r-::nl r:-iF'Sn:u:_-nrrg.lu- UnlLN_n-rIE I']lEﬂIII-'!ﬂFEErm; Hs.F;i::.?__EE;- TA032024
: - T r 3 : ranch), Dinesh Rana (Borrower) /Sushma Floor Tower F Spring View Heights|(Rupess Fifty Four L 0ty (Symbolic)
15 [Loamn Gode Mo 13‘3““““21'.(“3“““““! All the Fﬂ..c| & Parcel ol Properfy - Unil No. |:|111I'::"5‘23 lar As. 5["5‘1 128 1aE 04 Sushma [El]-ﬂl]ﬂl:l'l'.ll:r] Crescant Barc Sare Homes Niv2d GhazabadFive Thousand Nine Hundred
Plﬂﬂl-miﬂnhj, ﬂ.nlrilg S-'Bhgﬂl [Enrﬂ]“l' 13D5.131h L] ":"'] I, E|I.'-lI:|h"|I[="l'|'EF- ﬂ: PJ[H H':l = Gh' |H-|.| DE‘ES Fﬂ.!.' |3.*C|"= 5'“5" {'I'll"! I:S:!'mﬂl'llll:' rhaﬂatﬂ[‘; UﬂﬁrF"rEI[!lquh LY ?D1D1|:| Th' r.I.!Ir F| EHT Dn I:f'] N PA
jMeha Sehgal {Co-Borrower) 0053, Antriksh Golf View Sector-78, Noida|Thousand One Hundred Twenty ; " i *.'.'-3"*1'E|J1;3
| Noida Gautambudh Magar Uttar Pradesh -- |Esght Only] NFADG/D2018 - . tt -
| EI:IE.:{H 43 |(Loan Gode No-11300002358),(Moida-| All the Part & Parcel of Proparty - Flat Bearing| 18M10/2023 for Rs. 3197848 18032024
e ——— — Nao- B0108 1st Flogr T -b1 T Black| (R Thirt kh Mir o i
16 |(Loan Code No-08200000348}, (Rohini-| Allth Part & Parcel of Property- Unit No. 806, | 071172023 for Rs, 4643913r| amazaed]  |Eranch), Karuna Shanker Pandey {Borrower)jlo- B010 1t Floor Tawer b1 Tawer B Block)(Rupees Thirly One Lakh Ninets} sy mbplic)
- " ! ; ; : {Ayushi Pandey |Co-Bormawer) Spring Wiew Heights Mh 24 Gram Ghazabad|Sesen Thousand Eight Hundred
Branch), Nitin Sethi (Borrewer) /Pinky|3th Floor, Block- B Plot No.- GR-D05a. Antriksh | (Rupeas Forty Nine Lakh Farty) g fit : PP § i
o g : ; i . iy moohc) Ghamabad Uttar Pradash ;- 201002 Forty Eight Oniy} NPA
Taneja | Co-Borrowar) Golf View Sector-TB, Moida Noida|Thres Thousand Nine Hundred 110452021
Gautambudh Nagar UttarPradesh - 201301 | Thirle&n Only) NPA 06052017 a 9 189003/2024
. 4 iahad-| All s gl T - Uni - 01111 I 14k
(Loan Code No-13300000159),(Cannaught| All the Part & Parcel of Property - Unit No.| 0171172023 for Rs, G396844/-| 10022024 (Loan Code No-07700001671),(Ghaziabad-| Al the Part & F‘ar-rPII;lJ Prnpe.r_l'_.' :._]I'IIIZ N TE- D.H??FIE_E of Bs. 1 d-’-‘l1‘|JE-. .
17 : . : Branch), Mukul Mehra (Berrower) MRenu|pidd, Plot Ho Gh-02 Gf, Aranya Heights Tower|(Rupaes One Crore Thirteen) (Symbolic)
Place-Branch), Saugata Chattopadhyay|1704. 17th Floor, Block- A Plot No - G H-DO3A, | (Rupees Siaty Three Lakh Ninety| o mpglic) M : i Lakh T Four Thousand O
| : . ; bl trgked L : A | ehra|Co-Barrower) 2, Sec 119 Moida Gautambudh Magar Uttar|Lakh Twenty Four Thousand One
(Borrower) /Majni Kanto Chatterjee (Co-|Antriksh Golf View Sector-78, Moida Noida|Six Thousand Eight Hundred Pradesh - 201301 Hundred Eight Only) NEA
Borrawer} Gautambudh Magar Uttar Pradesh - 201307 |Forty Four Qnly) NPA 0471272018
DAradt] g5|iLoan Code No-1EQ00@00737), Al tha Part & Parcal of Proparty - Khewat) 0111/2023 for Rs. 2RE3268-| 19103/2024
18{(Loan Code Mo-13300000169),(Cannaught| Allthe Part & Parcel of Progerty - Unit No_ 803, | 01/11/2023 for Rs. 6276692/ (Bahadurgarh-Branch), Dev Duil Chikara|No.706 Khasra Mo.371/2 Prem Nagar Mear|(Rupees Twenty Nine Lakh Sixtyl ieymbolic)
Place-Branch), Subodh Agarwal {Borrower) EtEmFIEnr: GE:EEF- ﬁ.s F'El1nt ?r"llﬂﬂr-.l GuaHl'liﬂEig [SHupgr-s;ﬁ SimyqusLakI:-lse-ﬂ:em; 1900a/2024 (Borrower) Kiran Dutt Chikara | Co-Borrower) Sector.2Bahadurgarh Jhajjar Haryana :-{Three Thousand Two Hundred| '
Milan Agarwal [Co-Borrower) riksh Golf View Sector-78, Moida Noida|Six Thousand Six Hundred| o, P 124507 Sixty Eight Only) NPA
Gautambuh Nagar Uttar Pradesh - 201301 [Ninety Two Oaly) A pa| (S¥mooic 0910712021 _
0a/n2/2018 46|{Loan Code Mo-1B900000451),] Allthe Fart & Parcel of Frogerty - Kheway No| 28/11/2023 for Rs. 4338758/-) 19032024
19| (Loan Code Mo-20000D4Z05E),(Moida -| &l the Part & Parcel of Proparty - Flat No Ff-1,| 01/11/2023 for Rs. 2739931/- 109032024 (Bahadurgarh-Brangh}, Zile Singh|®1, Khasara No 400203582, 481/20,/2/3%2 | (Rupess Forty Threa Lakh Minety (Symbolic]
gector 2-Branch), Pradeap Kumar|First Floor Front Rhs Side Plot No - C3/6 DIf|(Rupees Twenty Seven Lakh| = 0eve iBorrower) [Babita Dalal (Co-Borrower) Gall N 2, Shyam Colony. Bahadurgarh,|Esght Thousand Seven Huendred|
{Borrower) Ander Pal Somveer Singh (Co-|Ankur Vinar Gharabad Ghariabad Ghaziabad |Thirty Ming Thousand HNine {Symbuolic} Bahadurgarh Jhajjar Haryana ;- 124507 Fifty Ming Only} NFA BBD1/2023
Borrower) Uttar Pradesh - 201010 gﬂ%‘ég'”‘- Ome Only) NPA 47|ILoan Code No-14600001878),(Meerul-| Al the Part & Parcel of Property - Pot On| 01/11/2023 for Rs. 1098483/-| 18/03/2024
: J Branch), Urmila (Borrower) Vipin Kumar|Khasra Mo, 3339 Western Gaushalal(Rupess Ten Lakh Ninety Eight] isymbolic)
20| (Loan Code No-20000042057).(Noida -| Al the Part & Parcel of Property - Unit Noc- | 181002023 for Rs. 8251165- : {Co-Borrower) Muzaflarnagar Muzatfaranagar Muzallarmagar| Thousand Four Hundred Eighty
sector 2-Branch), Abhijit Ghosal (Borrower)| 105, First Floor, Block-c Antriksh Golf |(Rupees Ninety Twa Lakh Fifty| 19/03/2024 Utar Pradesh - 251001 Thres Only) NPA 0902/2020
/Anujit Ghosal (Co-Barrawer) D L T e ity | (-YMbelic) f 48 [{Loan Cade No-01400003692),(New Delhi-] All the Part & Parcel of Property - Fiat No B 01/11/2023 for Rs, 2316668 18/03/2024
CIo-it Wodda bautambudn Wagar Uttar (ahy ive Unly) WA D Branch), Rajiv Goyal (Borrower) /Garimal0201 Tower B Second Floor Springview|(Rupees Twenty Three Lakh| (Symbolic)
Pradegsh .- 201301 Goyal (Co-Borrower) HeightsPhase | W B Sare Crescent Pare|Sideen Thousand Six Hundred|
21|{Leoan Code Mo-20000042226).(Moida -| All the Part & Parcel of Property - FI-3 First| 01/11/2023 for As. 2301 334/- Township N H 24 Ghaziabad Ghaziabad Uttani3ixty Eight Dnly) NPA
seclar 2-Branch), Vaibhav Mishra|Floor |hs plat Mo A-70 Block-a SHf Ved Vihar|(Rupess Twenty Thrae Lakh One| 19/03/2024 Pradesh - 201010 HALENS
{Borrower) /Raj Kumar Mishra Kawshal|Loni Ghaziabad Ghaziabad Ghazfabad Uttar|Thousand Tpr&s Hundred Thirty| (Symbolic) {49 [(Loan Code No-19600042417).{Delhi -| All the Part & Parcel of Property - Flat No 01) 07/11/2023 for Rs. 1332298/ 1803/2024
Kumar Jha [Co-Borrower) Pradesh - 201102 Fowr Onby) MPA 3002020 Saldurjung-Branch), Rupesh Kumar Arora|Ground Floor Black B Plot No 41 Spring)(Rupees Thirtesn Lakh Thirty (Symbolic)
22 |(Loan Code Ho-14600000711),|Meerut-| Allthe Part & Parcal of Proparty - Ground Floor| 01/11/2023 for Rs. 2688773 1amaanzq] | (Bomower) Lata Rawat (Co-Borrawer) ¥lewFoors New Indrapuram Ni 24 Ghaziabad|Two Thousand Two Hundred
Branch), Arun Kumar (Borrower) /Pooja|Plot No C-137 block ¢ Ark City dedhi Roork| | (Rupess Twenty Six Lakh Eighty| o o0 R ek ) H1' I ?rll"' Iiu;hl R
Mearaj Kumar Kansal {Co-Borrower) Byepass Road Mear Sainik Wihar Namgiatashi (Esght Thousand Seven Hundred)® Lkt H 7202
Meerut Maerut Uttar Pradesh ;- 250001 Sevenly Three Only) MPA Place: Delhi NCR Authorised Dfficer
2020 Date - 75.03.2024  JM Financial Asset Reconstruction Company Limited, acting in its capacity as trustee of Aranya - Trust

fi-nanci“.ep. .in

New Delhi
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SirStraditatEnterprisesttd
CIN: L51909UP1933PLC146675
Registered Office: Upper Doab Sugar Mill Shamli (U.P.)-247776
Phone No.: 01398-250063 Fax: 01398-250032
Email ID : cs@ sirshadilal.com, Website: www.sirshadilal.com

to Section 108 and 110 of the Companles Act, 2013 ('the Act) read W|th Rule 20 and RuIe
22 of Companies (Management and Administration) Rules, 2014 for seeking approval of
members for Re-appointment of Managing Director. Pursuant to Regulation 30 of SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015, We would like to
inform you that due to some technical deficiency, the Board of Directors by Circular
Resolution held on 22.03.2024 had decided to withdraw the Notice of Postal Ballot dated
10.02.2024 with immediate effect. We will issue fresh Postal Ballot Notice for e-voting in
Due Course.

for Sir Shadi Lal Enterprises Limited|

Sd/
Ajay Kumar Jain
Date: 22.03.2024 Company Secreta
Place: Shamli FCS-582

uefige Frafeer: 4417/7, siamdt &s, Rereior, o Reedl-110002
SROTHTESTSIAAT T Ranfear Sigar 2016 @ siaofa e v wafterdr
& Rrparef $-femnft
ol At ffr e s : 17.04.2024 F gra: 10.00 & @7 5.00 IO T

Form no INC-26
[ Pursuant to rule 30 the Companies
{Incorporation) Rules, 2014
Before the central government
Regional Director, Northern Region,

In the matter of the Companies Act, 2013,
Section 13(4) of Companies Act, 2013 and
foude 30(6) (a) of the Companies
(Incorporation) Rubes, 2014
AND
In the matter of Bloomchemnag Private Limited
having its registerad office at Unit 643, Sector-

§ Gurugram Haryana- 122001,

Notice & hereby given to the General Public
that the company proposes to make
application to the Central Government under
gaction 13 of the Cornpanies Act, 2013 seeking
canfirmation of alteration of the
Memarandum of Assodation of the Company
in terms of the special resolution passed at
the Extra ordinary general meeting held an
Tussday, 20th day of February 2024 to enable
the company to change its Registered aoffice
fram “State of Haryana™ to “State of Uttar
Pradesh”.

Any person whose interest is likely to be
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